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I Subodh Roy son of Late Dhirnath Roy Aged 74 Years, belonging to Bihar Vidhan Sabha € onstitueney 157- Sultanganj Party JD(U) give herein
below the details of the assets (immovable, movable, bank balance, ete,) of my spouse and dependants:

A. Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be given)

;:; y Deseription 1 o 3 Self (! '“?ﬂl:::;} HE[;E"' I]'c; e | ”f‘g:
(i) | Cash L L 20,000.00 5 i
Deposits in Parliament SBI Br. A/e No.10023818801 Up to 31-03-2015- 5,506.38
Banks, Financial BV M SBI Br. A/c No.10839460653 Up to 31-03-2015- 8,79.516.95 Old
(ii) | Institution and Champanagar (BGP.) SBI Br, A/c-32834083197 Up to-20-1-15-  1,30,070.00 NA Widow NA NA
Non-Banking BOI Sultanganj Br.A/c No.463910110003955 Up to 07-02-15- 2,557.00 sister
Financial Companies | Central Co-operative Bank, Sultan ganj A/c No.1173 upto 31-03-15- 543.33 . i
Bonds,
(iii) | Debentures and NA NA NA NA NA
Shares in Companies : ) !
Other Financial PPF Patna Sectt.Br. Afe No.10839573325 Up to 31-3-15- 11,16,127.44
Institutions, FD Account No.-32792834232dt. 28-01-2015- 1.17.876.00
(iv) | NSS, Postal FD Account No.-32792838442 dt. 28-01-2015- 1,17.876.00 NA NA NA NA
Savings, LIC FD Account No.-32792842084 dt. 28-01-2015- 1.17.876.00
Policies, Ete. | LIC One Lakh Since 28-07-06, Policy No.521670766 =
| Motor Vehicles Marshal Jeep  BR-10P-0001 Model -2000 ; - -
v) (details of Make, ete. = Bolero SLX  BR-10P-5001 Maodel- 2011 Ba > AR e s
Jewellery (give
(vi) | Details of NA NA NA N NA NA
| Weight and Value o Al '
Other assets,
(vii) | Such as values of NA NA NA NA NA
claims/Interests L

Note: Value of Bonds/shares/Debentures as per the latest market value in Stock Exchange in respect of listed companies and as per books in the case of
non listed companies should be given.
¢ Dependant here means a person substantially dependent of the income of the cmplnyw
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2
(Not: Properties In joint ownership indicating the extent of joint ownership will also have indicated) ! " o
Spouse Name | Dependant- | Dependant- | Dependant-
(s) ! 2 3

Sr. Description Self

Agricultural Land
-Location (5)
() -Survey Number (s)
-Extent (Total
Measurement)
~Current market value
Non-Agricultural Land
-Location (S)
-Survey Number (5)
-Extent (Total
Measurement)
-Current market value
Buildings (Commercial
And residential)
Location (s)
(iii) | -survev/door Nomber (s)- NA NA NA NA NA
Extent (Total
Measurcment)
-Current market value
Houses/Apartment, Etc.
-Location{s)
-survey/door Number (5)
-extent (Total
measurement
-Current market value
Others (such as Interest in
(v) ,
property) >4 Ml S Pt s = - -
2. 1 give herein below the details of my liabilities/over dues to public financial institution and government dues:
(Note: Please given separate details for each item)

NA NA NA NA NA

(ii) NA NA NA NA NA

Residential House built in 714 Sq. ft.
(BSK Tarafdar Road, Adampur,
Distt- Bhagalpur NA NA NA NA
H.No.-38 BGP. Nagar Nigam Ward No.-21
CVM-About 15 Lakh (Rupees fifteen Lakh)

(iv)

NA NA NA NA NA
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STATE BANK OF INDIA
PATNA SECRETARIAT
COMPUTERISED RECEIPT

Poge 1 al'l

(to be issued by c-uilacting bank branch to depositor of direct tax for deposit of tax/ tax
deducted at source in Government account against challan form no. 280)

b

Date of encashment_ci cheque 2 yﬂzxzm 5

Income tax deducted /collected from curnpames{ﬂnzmmmer 0021
than companies(0021)

Minor Head (TDSITCS deducted/collected by deductor OR 00

demanded by depariment)

Nature of Payment from which tax has been deducted OR
collected-(Give section code) o

Assessment Year (yyyy-yy) - 2014-15
Challan ldentification Number (CIN)

B5R Caode of collecting bank branch . 0000153
{Dale of tender of cheque{ddfmm#ywy} ESIDEFEI:H&
Challan Serial Number 00012

Name of the bank collecting tax i 'STﬁTE BANK OF INDIA
Full name of Deduciur | Taxpayer . HQT__S_I.:IEDDH
TAN of Deductor/ PAN of Taxpayer ) ~ ABHPR1143B
Arnnun!. Depnslted - = g

1.Income Tax N == -1 _ 122974

2. Surcharge - o 0 '

3 Education Cess - : __ Tﬁ&ﬁ_ B

4 Penalty = . B

‘5. Interest amount o ____ :Eﬂ{ﬁ-

6.Otheramount = 0

7 Fee under Sec 234E i 0
Tuta! Amnunt L‘Jepus-ted {ln ﬁg_].ire_s_}_ , :25568“ i
Mode of Deposit Of Tax (by cashidebit to aﬂcnuntmy cheque -
bearing no.) -

This is a Computer-generated Receipt, hence does not
require signature

G - Cash T - Transfer G - Clearing

Journal No. 040739507

bt/ fi00 L 5335vr] 8022/ Modules/OL TAS Pages/Receipts/ FmORReceiptAck.aspx TBRCHC..
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